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Central Assistance to Deficit States

*747. SHRI HEM BARUA:
SHRI NITNRAJ SINGH
CHAUDHARY:

Will the Minister of FINANCE be
pleased to state:

(a) whether it is a fact that the
Central Government propose to help
the deficit States with finances; and

(b) if so which are those deficit
States and the amount of financial
help proposed to be given?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE,
(SHRI P. C. SETHI): (a) and (b).
The revenue accounts of all State,
including those mentioned as deficit
State in the draft Fourth Five Year
Plan viz. Assam, Jammu ‘and Kashmir
Nagaland, Orissa and Rajasthan, have
already been considered by the Fifth
Finance Commission. In so far as the
capital accounts of these deficit States
are concerned, the Government of
India would be prepared to examine
their problems on merits within the
resources avuilable.
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Wage Freeze of Central Government
Employees

*750. SHRI HIMATSINGKA: Will
the Minister of FINANCE be pleased
to state:

(a) whether Government have again
decided to continue wage freeze on
Central Government employees’ pay-
scales for another year;

(b) if so, the reasons therefor in
the light of the continued rise in pri-
ces;





